
FORM G 
 

INVITATION FOR EXPRESSION OF INTEREST FOR 
 

AQUARIUS H2O DYNAMICS PRIVATE LIMITED OPERATING IN 
MACHINERY AND EQUIPMENT INDUSTRY 

 AT 
803-A/3 - Nr. Patel Air Temp Ind Village: Ranakpur, Taluka: Kalol, 

Gandhinagar, Gujarat, India, 382721 
 

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board 
of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016) 

 

Sr. 
No.  

Relevant Particulars 

1.  Name of the corporate debtor along with 
PAN & CIN/ LLP No. 

Aquarius H2O Dynamics Private 
Limited  
PAN: AARCA0161G 
CIN: U41000GJ2018PTC102816 

2.  Address of the registered office 803-A/3 - Nr. Patel Air Temp Ind 
Village: Ranakpur, Taluka: Kalol, 
Gandhinagar, Gujarat, India, 382721 

3.  URL of website https://www.aquariush2odynamics.in/ 
4.  Details of place where majority of fixed 

assets are located 
Pali and Bhilwara, Rajasthan 

5.  Installed capacity of main products/ 
services 

Not Applicable 

6.  Quantity and value of main products/ 
services sold in last financial year 

Rs. 27,79,46,760 in FY 2023-24 and Rs. 
15,19,07,412.40 upto 31.12.2024 

7.  Number of employees/ workmen 2 
8.  Further details including last available 

financial statements (with schedules) of 
two years, lists of creditors are available 
at URL:  

Last audited financial Statement 
available for F.Y 2022-2023. 
 
Information can be sought by Email to:  
ip.aquarius2018@gmail.com 
 

9.  Eligibility for resolution applicants 
under section 25(2)(h) of the Code is 
available at URL: 

The detailed Expression of Interest can 
be obtained by sending request on 
ip.aquarius2018@gmail.com 
 

10.  Last date for receipt of expression of 
interest 

19.02.2025 

11.  Date of issue of provisional list of 
prospective resolution applicants 

22.02.2025 

12.  Last date for submission of objections to 
provisional list 

27.02.2025 

13.  Date of issue of final list of prospective 
resolution applicants 

28.02.2025 

14.  Date of issue of information 
memorandum, evaluation matrix and 

01.03.2025 



 
 
ssNote: All the above details are on the basis of the information are provided to us 
by the suspended Board of Directors. 
 
Date: 04.02.2025  
Place: Ahmedabad  

Sd/- 
Mr. Dhaval Jitendrakumar Mistry  

Resolution Professional 
Reg. No.: IBBI/IPA-001/IP-P-01853/2019-2020/12849  

AFA Valid till: 31.12.2025 
Reg Add: 9B, Vardan Tower, Nr. Vimal House,  

Lakhudi Circle, Navrangpura, 
Ahmadabad, Gujarat-380014 

 

request for resolution plans to 
prospective resolution applicants 

15.  Last date for submission of resolution 
plans 

01.04.2025 

16.  Process email id to submit Expression of 
Interest 

ip.aquarius2018@gmail.com 

mailto:ip.aquarius2018@gmail.com
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